
Sessions Case No.41(N.L.)/2020.

Present:   Syed Burhanur Rahman, A.J.S.,
Lakhimpur, North Lakhimpur.

27/01/2022    

Case record is put up.

Accused Sri Raju Horo @ Sona Munda

is produced from jail hajot through V.C. He is

seen and remanded back to jail hajot till next

date fixed.

Fix 09/02/2022 for production/ C.C.

Addl. Sessions Judge (F.T.C.),
Lakhimpur, North Lakhimpur.

27/01/2022 

Later on,

Learned A.P.P. is present today.

Learned Legal Aid Counsel on behalf

of the accused Sri Raju Horo @ Sona Munda

has  filed  a  put  up  petition  bearing  petition

No.119/2022 for granting the benefit of bail to

the accused Sri Raju Horo @ Sona Munda who

is  languishing  in  custody  for  more  than  2

years in connection with the North Lakhimpur

P.S.  Case  No.395/2019  (G.R.  Case

No.992/2019) under Section 302 of I.P.C.

As per the F.I.R., the present accused

Sri  Raju  Horo  @  Sona  Munda assaulted the
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victim Pagu Horo. As a result of such assault,

on 23/04/2019, the injured Pagu Horo expired

and  accordingly,  the  instant  case  was

instituted under Section 302 of I.P.C. 

Learned  counsel  on  behalf  of  the

accused  has  submitted  that  the  present

accused is  also languishing in jail  for  last 2

years and also the matter will take long time

for disposal and accordingly, the accused may

be given the benefit of bail at this stage with

appropriate condition.

Learned A.P.P.  has  objected  the said

prayer stating that the nature of the offence

is grievous and hence, the bail petition may

be rejected.

I  have heard both the counsels  and

considering the fact that the matter is at the

evidence stage and also the grievous nature

of  the  offence  involved,  I  am  of  the

considered opinion that the benefit of bail to

the  accused  may  not  be  considered  in  the

instant case and accordingly, the bail petition

is rejected.

Petition is disposed of.

Addl. Sessions Judge (F.T.C.),
Lakhimpur, North Lakhimpur.


